
THE GAUHATI HIGH COURTAT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM & ARUNACHAL PRADESH)

NOTIFICATION

Dated Guwahati, the 20h May, 2022

No'HC'XV'06/2022r76/Rv ' The Hon'bre High Court has been preased to direct shri B.T. Lara
sakachep, senior civir Judge-r, Aizawr District, Mizoram, to proceed on reave with immediate
effect from today itserf (i.e. 20.05.2022). He is arso directed to hand over charge of his court
and office to the senior cvir Judge No.2, Aizawr District. shri sakachep shal no eave station
without prior permission of the authority.
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to the covt. of Mizoram, Law and Judiciat Deparunent. Aizawt, Mizoram,

2. The Accounbnt General, Mizoram, Aizawl, pin"_796001.
J. lhe Registrar, Gauhati High Court, Aizawl Bench, Aizawl, Mizoram, pin_796001
4. The District and Sessions Judge, Aizawt :uOiciaf OistiU, iir.i*t, Mi.orur, pirr 7960015. The Registrar-cum-principar secretary to n"rr" trc Liili:"rstice, Gauhati HighCourt Guwahati.
6. Shri Birthoilal Sakachep, Senior Civil Judge_l, Aizawl Distri*, Mizoram, pin.796001. Heis directed to hand over charge of nis cor-it and omcu io itr" senior civir Judge No.2,Aizawl District today itself.

By Order,

Sd/- Gautam Baruah
istrar General

Memo No. HC.x./.06120221 76NRV. , Dated: 20.05.2022

C-opy for information to :-

7. The Controller of printing and Statio nery, Mizoram, Aizawl, pin-796001 , with arequest to publish this Notification in the Mizoram Gazette.
8. The Treasury Officer. Aizawl Mizoram, Pin - 796001.
9. The Syste m Analyst, GauhaU High CouG Guwahati , for uploading this Notification inthe Official Website of the Gauhati High Court
10. The Private Secretary to Honble Mr./Mrs. Justice.._..

Gauhati High Court, Guwahati.
11' The c'A' to Registrar Generar/Registrar (Judr.)/Registrar (Admn.), Gauhati High court,Guwahati.
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